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tion Check Requirement have been 
further streamlined. 

3. Officials of Indian Missions in the 
Gulf countries have started visiting 
labour camps of Indian workers. 

4. Proposals for compulsory in-
surance for emigrant workers and for 
the creation of a Welfare Fund are 
under finalisation. 

Strike by the workers of Western 
Coalfields 

2202. SHRI NARESH C. PUGLIA; 
Will the Minister of LABOUR be 
pleased to state: 

(a) whether it is a fact that the work in 
the Western Coalfields was ceased due to 
strike by the workers belonging to various 
unions and if so, what are the reasons for 
the strike; 

(b) what were the demands of the 
workers and whether these have been met; 
if so, what are the details thereof; 

(c) what is the number of workers 
who participated in the strike giving 
details of their unions; district-wise; 

(d) what is the number of workers 
who abstained from the strike giving 
details of the unions, district-wise; and 

(e) what action has been taken against 
those workers who indulged in the strike? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI 
JAGDISH TYTLER): (a) to (e) In-
formation is being collected and will be 
laid on the Table of the House. 

Soccour to family of late Shri R. R. 
Patro 

2203. SHRI LAL K. ADVANI; WAI 
the Minister of AGRICULTUR be 
pleased to state the details of the soccour 
provided to the family of late Shri B. R. 
Patro's of NDRI, Karnal after the 
tragedy? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN 
THE MINISTRY OF AGRICULTURE 
(SHRI HARI KRISHNA SHASTRI): In 
addition, to the payments due to the 
family of late Shri R. R. Patro amounting 
to Rs. 80,391.95 as death-cum-retirement 
gratuity and arrears of pay and 
allowances and family pension @ Rs. 
1200/- p.m. from 12-5-1986 to 11-5-1993 
and Rs. 600/— p.m. from 12-5-1993 
onwards, the following  help has  been   
provided:— 

1. Rs. 15,000 was paid as an award 
from the Compassionate Fund of ICAR. 

2. The family of late Shri Patro has 
been allowed to retain the residential  
quarter  allotted   by  NDRI" on payment 
of normal rent in relaxation of rules. 

3. Commensurate with his educa-
tional qualifications an offer of 
Compassionate appointment for the 
post of Jr. Clerk at Central Soil Salinity 
Research Institute, Karnal was made to 
Shri Sanjay Susant Patro son of late 
Shri R. R. Patro. The Institute has 
informed that the registered letter 
containing offer of appointment was 
received back undelivered. 
Subsequently the letter was sent 
through special messenger of the 
Institute but the delivery of the same 
was not accepted. 
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Allocation of Land for CGHS dispen-
sary In Chittaranjan Park 

2205. SHRI BHUBANESWAR KA-
LITA: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether a proposal has been 
deceived from the Ministry of Health and 
Family Welfare for allocation of a plot of 
land in Chittaranjan Park, to set Up a 
CGHS dispensary there; 

 

(b) if so, when; 
(c) what action has been taken thereon 

so far; and 
(d) if no action has been taken, what 

are the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVE-
LOPMENT (SHRI DALBIR SINGH): (a) 
to (c) Govt,   initiated  a proposal, 

 

 

 

 


